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None for appiéﬂant

Mr. Kamal Dave, Advocate, counsel for respondants.

List revised. None appears to press theo
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Application. The ordersheetg showsthat absencs of the

applicant/counsel representing applicant, is consistent on

all the dates(subject to some exceptions, if any), It

appears that applicant is not interested to prosecute the
natter. O.Ais accordingly dismissed for non prosecution.

No costs.
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